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Hon'ble Dr. K.B.S. Rajan, Member (J)
Hon'ble Mr. S.N. Shukla, Member (A)

Mr. K. K. Mishra, learned

counsel for the applicant, submits

that there has been no instruction

from the applicant and

appropriate orders may be passed.

In view of the above, OA is

dismissed for non prosecution.
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